
(d) Yes, Sir. 

(e) The service conditions of both the services are different. The parameters of enrolment, 

recruitment and training are entirely different for these two streams. Personnel of GREF are governed 
under CCS (Leave) Rules whereas Army personnel are covered under separate set of rules and 
hence the difference. 

Setting up coast guard stations 

1400. SHRI M.V. MYSURA REDDY: 

 SHRI NANDAMURI HARIKRISHNA: 

 SHRI PENUMALLI MADHU: 

Will the Minister of DEFENCE be pleased to state: 

(a) in view of the serious lapses in the country's coastal security system, whether it is a fact 

that his Ministry has decided to set up 9 Coast Guard Stations in the country; 

(b) if so, the details of the proposal; 

(c) the details of Coast Guard Stations proposed to set up along the coast of Andhra 

Pradesh; 

(d) whether the Ministry can also consider for covering the entire coast of the country with 
radar; and 

(e) if so, the details thereof? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) to (e) The Government has 
approved setting up of twelve (12) additional Coast Guard Stations in the country including two 

stations at Nizampatnam and Krishnapatnam in Andhra Pradesh. Appropriate steps have been taken 
for strengthening coastal surveillance and security, including installation of radars. 

Joint military exercises with other countries 

†1401. DR. RAM PRAKASH: 

   SHRI RANJITSINH VIJAYSINH MOHITE PATIL: 

Will the Minister of DEFENCE be pleased to state: 

(a) whether India has recently conducted joint naval exercises with different countries; 

(b) if so, the amount spent thereon; 

(c) whether any proposal regarding joint military exercises of the armed forces in the near 

future is under consideration of Government; and 

(d) if so, the details thereof? 

†Original notice of the question was received in Hindi. 
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THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) to (d) Constructive engagement 
with foreign navies is one of the activities during the peace time. For this purpose exercises are 

conducted from time to time on regular basis. These are planned along with the routine deployment 
of ships and aircraft within the budgetary allocation of the Navy for the said purpose. In the same 
manner, joint exercises are also conducted by the Army and the Air Force. 

Steps to check rising accidents of MIG planes 

1402. SHRI N.K. SINGH: 

 SHRIMATI SHOBHANA BHARTIA: 

Will the Minister of DEFENCE be pleased to state: 

(a) whether a large number of MIG fighter planes have crashed since the last few decades 
causing loss of lives and properties as a result thereof; 

(b) if so, the details thereof? 

(c) whether Government had constituted various committees to ascertain the exact causes 
of MIG crashes and also to suggest recommendations to improve the record in that respect; 

(d) if so, the details of reports submitted by such committees; and 

(e) the steps taken by Government to check rising accidents of MIG planes in the country? 

THE MINISTER OF DEFENCE (SHRI A.K. ANTONY): (a) and (b) In the last two decades 

(since April 1989 and up to 26th November, 2009) 265 MiG fighter aircraft of the Indian Air Force have 
crashed. A total of 96 service personnel and 44 civilians were killed in these cases. 

(c) to (e) Each aircraft accident in the Indian Air Force (IAF) is investigated through a Court of 

Inquiry and remedial measures are undertaken accordingly to check their recurrence in future. 
Besides, continuous and multi-faceted efforts are always underway in the IAF to enhance and 
upgrade flight safety. These include measures to enhance the quality of training to improve the skill 

levels, ability to exercise sound judgement and situational awareness, of pilots and constant 
interaction with Original Equipment Manufactures (OEMs) to overcome technical defects of aircraft. 
Anti-bird measures are also undertaken. 

Cross border infiltration 

1403. SHRI T. K. RANGARAJAN: Will the Minister of HOME AFFAIRS be pleased to state: 

(a) whether it is a fact that the cross border infiltration has been on the rise; 

(b) if so, the number of such cases noticed and the areas through which the infiltrations 
taken place; 

(c) the reasons for the same; and 

(d) the action taken to prevent cross border infiltration? 

†Original notice of the question was received in Hindi. 
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